,

CENTR ﬁL ADMINISTRATIVE TRIBUMAL, PRINCIPAL BENCH
DA No.l1530/2000
Naew Delhi, this 14th day of May, 2001

Honble Shri Kuldip Singh, tember(J)
Hon’ble Shiri M.P.Singh, Member(d)

R.K. Srivastava
F~24f51, Sector 3
Rohini, New Delhi-85 w. Applicant

(By Shri Yogesh Sharma, Advocate)

Union of India, through

1. Secretary
Daptt. of Telscommunication
Sanchar Bhavan, MNew Dslhi
2. Dv. Sesoretary (Bdmn.)
Deptt. of Telecommunications
Janchar Bhawan, MHew Delhi
3. Secraetary
UPSC, Shahjahan Road, Mew Delhi .. Respondents
{(Bv Shri H.K.Gangwani, advocate for R-1 and R-2
Mirs. B. Rana, advocate for R-3)

Bw Shri Kuldip Singh

Heard the lzarned sounsel for the parties Since

the applicant sesks permission to withdraw the 0a.  The

Saty/




